
Regional Office, U.P. Pollution Control Board, Noida

fmi 2-1-2e 207T1 64/ L-107/220

The Registrar
The National Green Tribunal,
Principal Bench,

New Delhi

E-mail- judicial_ngi@gov.in & ngt.filling@gmail.com

Sub: Compliance report in compliance to order passed by Hon'ble NGT New Delhj on_dated

9.06.2020 in matter of OA No. 1046/2019 Mahesh Chandra Saxena Applicants)_ YSState OT

Uttar Pradesh & Ors Respondentís) and O.A. No. 25/2020 Vikrant Tongad (ApplicantD YS

Union of India & Ors.Respondents.
ir,

with reference to the subject mentioned above, this is to inform you that in compliance to the order

passed by Hon'ble NGT, New Delhi on dated 19.06.2020 in matter of OA No. 1046/2019 Mahesh Chandra

Saxena Applicant(s) Vs State of Utar Pradesh & Ors Respondent(s) and O.A, No. 25/2020 Vikrant

longad (Applicant) Vs Union of India & Ors. Respondent(s), the compliance report is submitted for

your kind perusal and necessary action please.

Yours Sincerely

(Praveen Kumar)

Regional Officer

UP Pollution Control Board, Noida
E-Mail-ro _noida@uppcb.com

apy to:
1. Chief Executive Officer, New Okhla Industrial Development Authority, Noida, Gautam

Budh Nagar for information.
2. Member Secretory, U.P. Pollution Control Board, Lucknow forinformation.
3. Shri Pradeep Mista, Advocate, Hon'ble Supreme Couru NGT, New Delhi for perusal and

necessary acuon please.
4. Chief Law Officer, U.P. Pollution Control Board, Lucknow for information.
5. Chief Environmental Oticer, Circle-l, U.P. Pollution Control Board, Lucknow for

information.

Regional Officer

4 -12/1, FTT-1, YS-201301 970: 0120-4974552

A:TC-12V, f , TT TTR, TUTS 228010

Website-www.uppcb.com, e-mail ro_noida@uppcb.com



BEFORE THE NATIONAL GREEN TRIBUNAL

PRINCIPAL BENCH, NEW DELHI

Original Application No-1046/2019

Mahesh Chandra Saxena Applicant(s)

V/S

State of Uttar Pradesh & Ors. Respondent(s)

AND

Original Application No-25/2020

Vikrant Tongad Applicant(s)

VIS

Union of India & Ors. Respondent(s)

Compliance Report of Hon'ble NGT's Order dated 19-06-2020

As per Hon'ble NGT's order dated 19-06-2020, the
committee comprising of nominated Officers of IIT Delhi, CPCB,
UPPCB, Noida Authority, CGWB and UP Jal Nigam inspected on
25-08-2020 the sites of M/s Noida Golf Course (NGC), Sector-43,
Noida, Gautam Budh Nagar M/s Advant Navis Business Park, Plot
No-07, Sector-142, Noida, Gautam Budh Nagar and M/s Candor
Techspace, Plot No-20-21, Sector-135, Noida, Gautam Budh
Nagar. The following observations are made:-

(A) M/s Noida GolfCourse,Sector-43,Noida

During inspection of M/s Noida Golf Course, Sector-43,
Noida Mr. B.S. Dagar, Manager was present. The inspection report
is as under:



1-The RWH pits were found dry, hence the samples of rain
water dischargcd into the RWH pits could not be collected.

2- As per letter dated 27-09-2020 (Copy enclosed as Annex
1) Secretary, M/s Noida Golf Co
STP

Society informed that

ofwater for irrigation purpose
Horticulture/Lawn/Flower Pots in NGC is being used since
01.03.2020. The STP water is being supplied from STP

Sector-50, Noida through pipeline by Noida Authority. The

total STP water received by NGC upto 25.08.2020 was
41,988 KL. The attested copy of the Log Book is enclosed.

3- To measure the used water received from STP, NGC has

installed flow meters at all inlet points of the four
underground storage tanks.

4- The representative of M/s Noida Golf Course, Mr. B.S.

Dagar, Manager told during inspection that all the tube
wells have been closed from dated 29.02.2020. At the time
of inspection, all the tube wells were found closed.
Electricity connections to the tube wells was found
disconnected.

5- The Secretary, M/s Noida Golf Course Society informed
that Rs. 25 lakhs have been transtferred to CPCB on dated
22.07.2020 (Copy enclosed as Annex-2) in compliance of
Hon'ble NGT's order dated 19.06.2020 to pay interim
compensation of Rs. 25 lakhs to CPCB.

The Regional Officer, U.P. Pollution Control Board, Noida
sent the folowing letters to Secretary, Noida Golf Course

Sector-43, Noida urging to send the quantity of water consumed
in last three years in horticulture, drinking and domestic
purposes but information was not received-

1-LetterNo-471/A-668/2020 dated 26.08.2020
2- Letter No-65 1/L-107/2020 dated 22.09.2020
3-Letter No-717/L-107/2020 dated 13.10.2020



4- Letter No-789/L-107/2020 dated 22.10.2020

The copy of the above letters is enclosed herewith as Annex-3

The Secretary, Noida Golf Course Society informed vide his

letter dated 21.10.2020 (Copy Enclosed as Annex-4) that he

wants at least two weeks of time for procuring the desired

Information from JAL-2 (Noida) and calculate the daily pump

operation time along with the extraction quantity.

In compliance of Hon'ble NGT's order dated 20.12.2019 in

O.A. No-1046/2019 Mahesh Chandra Saxena Vs State of U.P.

&Ors., the committee comprising of officers of CPCB, UPPCB,

CGWA, Noida Authority and U.P. Jal Nigam authorized by

District Magistrate inspected Noida Golf Course. Mr. B.S.

Dagar, Manager was present during inspection. He informed

conimittee that the total water consumption was approximately

S00 KLD.

Taking the daily water consumption 500 KLD, in last

three years, the total water consumption wasS

365 X 500 x 3 = 5,47,500 KL

(B) MsAdvant Nayis Business Park Plot No-07, Sector
142,Noida, Gautam Budh Nagar.
During inspection, the firm's representative Mr. Sunil

Pipalwa, Chief Operating Officer was present. The

following observations were made:
1. The firm had 04 Rain Water Harvesting Pits (RWH).

All the 04 RWH Pits were inspected and were found

dry. Discharge of polluted effluent into the RWH was

not observed in all the pits. All the 04 RWH Pits were

connected with roof top rain water pipes.

2. The tube well has been sealed by brick masonry.

Electricity connection to the tube well was

disconnected.



3. The water supply from Noida Authority is being used

1or domestic purpose. Average daily water supply

from Noida Authority ranged from 27.90 KID to

120.12 KLD during April 2017 to August 2020 as per

the log book readings submitted.
4. The firm has established STP of 600 KLD capacily

tor the treatment of sewage. The treated sewage is

being used for cooling tower, for plantation and

flushing. The DM of Gautam Budh Nagar recovered

the Environmental Compensation (lc) charges ol Rs.

12,60,000.00 (Twelve Lakhs Sixty Thousand Only)
imposed by UPPCB from M/s Advant Navis Business

Park, similar to the recovery of land revenue. Reccipt
is enclosed as Annex-5

5. In compliance of Hon'ble NGT's order dated 19-06-

2020,the directions were given to M/s Advant Navis
Business Park, Plot No-07, Sector-142, Noida to

deposit interim compensation of Rs. 25 Lakhs with
CPCB vide this office notice dated 30-07-2020 (Copy
enclosed lhere with as Auncx-6)

In the compliance of above notice, the firm has informed
this office vide their letter dated 21-08-2020(Copy enclosed
as Annex-7) that M/s Advant Navis Business Park, Plot No-
07, Sector-142, Noida has filed an appeal with Diary No-
17369-2020 on 18th August, 2020 in Hon'ble Supreme Court
of lndia in response to this office notice dated 30-07-2020
giving direction to deposit Environmental Compensation (EC)
of Rs. 25 Lakhs in CPCB.

(C)M/s Candor Tech Space, Plot No-20-21, Sector-135,
Noida, Gautam Budh Nagar.
The firm was inspected by the commitee on 25-08-2020 in
presence of Mr. Sunil Kaushik, Facility Head and Mr.



The followingRajkumar Shekhand, State Manager.

observations are made:

. In the premises, there were 10 No. of Rain Water

Harvesting Pits (RWH). The RWH Pits were found dry.

All the RWH Pits structures were found as per

guidelines.
2. In the premises, three tube wells were installed. NOC

for ground water abstraction of 619 M'/day from the

tube wells has been obtained from CGWA in the name

of M/s Sea View Developers Private Limited, Plot No-

20-21, Scctor-135, Noida (UP). (Copy of NOC enclosed

as Annex-8)

In the log book submitted by the firm, the average daily

abstraction of underground water was 135 KLD during

January, 2020 and August, 2020 and 146.78 KLD during the

period from 05-09-2019 to 31-12-2019.

As per above facts it is clear that the firm has abstracted

the ground water approximately 135 KLD in 2020 and 147

KLD in 2019 against the sanctioned quantity of ground water

use of 619 KLD as per NOC approved by CGWA.

The firm has installed STP of capacity 900 KLD for

Ireatment of sewage. The maximum part of treated sewage is

being used in horticulture and flushing, the remaining treated
sewage is discharged itn Noida sewer lines.

SunikPxastas
(MAPHUEAR stNSM)

SciENTIST-B
SUNITI PARASHAR(KishnaMolou
SezeNT ST

CENTRL GRourPNMETK
CENTML POLOnoN CONROL

uPPeB NOIDA AUrKoRTY, LUCkNo
SOARD, DRLH

CHET PA M SI NYy

holee Kunun
AE

uf Jal igoa
HoIDA AJTHORITY

IIT Ddhy
Natda



Annex-1
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27.09.2020

NGC

To
Shri Praveen Kumar
Regional Officer
UP Pollution Board
E-12/1, Sector-1, Noida, Gautam Buddhnagar

Ref. your Jetter dated 22.09.2020 & letter dated 26.08.2020
Dear Sir,

As desired vide your letter dated 26.08.2020, please find the information (details)below

1. STP water for irrigation purpose of Horticulture/lawn/ Flower Pots at NGc isbeing usd
since 01.03.2020 and The STP water is being supplied from STP Plant NOIDA, Sector-50,
Noida, by NOIDA Authorty. Total STP water received by NGC up to 25.08.2020 is

4,19,88,000 Ltrs. The attested copy of the Log Book entry is enclosed.

2. To measure the flow of the STP, NGC has installed flow meters at all inlet points on four
underground storage tanks.

3. The information desired vide point no. 3 of the letter dated 26.08.2020 is being sought

form the JAL 2nd, Sector-37, Noida, as they have been maintaining and running the
pump functionality at Noida Golf Course, prior to the STP supply. The same will be
provided on receipt of the information from the concerned department at the earliest.

Thanks &egard

SteveyMenezés
Secrelary

NOIdA GOLF COURSE SOCIETY (Regd)
OFF-Capt. SHASHIKANT SHARMA MARG,SECTOR -38

NOIDA, DISTT. GAUTAM BUDH NAGAR (U.P.) -201 303
TELEPHONE:0120-4222111, 0120-4222942, FAX:0120-2431493



Anne x-2

dea 87%011:37vO0afone Be Safevodafone IN l 164B/S

to G, Sudhakar, J, kamalb..

From Secretary NGC
secretary@noidagolfcourse.com

To GRambabu Scientist D grbabu.cpcb@nic

.in

Cc Sudhakar CPCB asudhakar.cpcb@nic.in

JChandra Babu jcb.cpcb@nic.in
kamalbandhu1983
kamalbandhu1983@gmail.com
krishanlaw8 krishanlaw8@gmail.com

ngtcpcb ngt.cpcb@gmail.com

Anil Yadav anil@noidagolfcourse.com

Rajeev Kumar Mishra

rajeev@noidagolfcourse.com

Pramod Misra pramod@noidagolfcourse
.com
Manager NGC

manager@noidagolifcourse.com

Date 22 Jul 2020, 2:12 pm

See securty details

Dear Sh. G. Rambabu,

Kindly note that we have transferred Rs 25 lacs today
through Bank of Baroda - the UTR number of the
transaction is BARBA20204184628.
Kindly confirm the receipt.

Regards
Steven Menezes

Secretary



Hnnex-3

12/1, Ex-1 RYEI, THTIaTR
TO noida@uppcb.com,r: 01204074552

47/A-668/2s2 -26/ 08/20do-

TO NGT TVI/H

RTET-43, YST|

HETR

06.202037UA 4 TT FAT EIT f¢Hi% 26.08.2020 TYreTT NteTy

TeT 29.02.2020 y*iOETOYIO ATE u

T TIOMO 12 , Tia UE, ZITM TY, TG 226010, ngeWww.upped.com



UPPCB

-12/1, er-1 AYT, TEgETT

:ro noida@uppcb.com,7:01204974552

RES6T-10>/ 20 20
TO NGT eOYOI/HETT

HER-43, YSTI

T IT fY5 TYfaa yaiT 471/Y-668/2020 fT 26.08.2020

2020 ržT STdT gura foT HfAfa ETT fais 26.08.2020 0 YST TTT5

via-yeTMTTHR|

(cT gTR)

Natecepy okF0lawanapVVUP pE Ieterpodcopy.dok.unn

TATT- EiOFTO- 12 7, f TI, TAT TTV, TUT226010, I-www.uppcb.com



Regional Office, U.P. Pollution Control Board, Noida

F7L-|07/0 fi 3 -/0-2 o

HE-43, yST

T BYT fYY5 F TTufau 4ai FiO-471/T-668/2020 T 26.08.2020

TTT TdT FT ETNT HIO VIÇT ga 7eov Compliance Report ziafdkiTT aTT

27.09.2020 IT H Tate7 7 fi 26.08.2020 f HO-03 W aioa TT

T TT E, T DNT HIO Ta Efa 37eovu Compliance Report HdG ¥

fTTR TOI BRT evT HFAT Compliance Report fAT FS|

efera:{-12/1, ER-1, Y-201301 970: 0120-4974552

Website-www.uppcb.com, e-mail : ro noida@uppebcom



UPRCE

Regional Office, U.P. Pollution Control Board,Noida707L-Jo7/2e fR 21-/o-22o
HAT

HeR-43, YST

T gIT f¢Yz7 7 iaa AT5 471/-668/2020 faT 26.08.2020T
HTHINT 4Í7 661/ya-107/2020 i 22.09.2020 717/T-107/2020

14.10.2020 TT 21.10.2020 TRT TURT afdfa yat ¥aifba yaTd YutT FTAZTTKIT T rsT

T-, HER-37, TYST ATT if7 I

TI 19.06.2020 feu Tu 3TT379TT7 arfoa qar fàqrTT4 f 22.10.2020

tUT HTR)

1. faers TR (E), T¢ta 3stGI STeifr faepr TevT, raev-06, HyEI,

aT ratra: -12/1, HR-1, IY-201301 0 0120-4974552

TTT: TC-12v,f urs, i TR T 226010

Websitewww.uppcb.com, e-mail : ronoida@uppcb.com
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21.10.2020
Amida

NGC

To
Shri Praveen Kumar
Regional Officer
UP Pollution Board
E-12/1, Sector-1, Nolda, Gautam Buddhnagar

Dear Sir,

Kindly refer to our letter dated 27.09.2020 and 14.10.2020 (Enclosed).

The information provided by JAL-2 of NOIDA Authorlty regarding (a) Discharge head (b} the

name and make of the turbines and (c) the depth of the boreholes for each installed pumps is

annexed as Annexure -1.

The information on total water extraction In last three years is pending due to non availability

of information on discharge per hour in litres (for each pump at Noida Golf Course) and the

same has been requested from JAL-2 (NOIDA) to provide to us at the earliest for further actlon.

is requested to kindly grant us at least two weeks of time for procuring the desired

informationfrom JAL-2.(NOIDA) andcalculate the daily pump operation time along with the

with the extraction quantity 7

Thanks & egards,

Steven Menezes
Secrtary

Copy toi
Golf Captaln & Chalrman, Greens Subcommlttee

Noida GOLF COURSE SOCIETY (Regd)
OFF.:-Capt. SHASHIKANT SHARMA MARG, SECTOR -38

NOIDA, DISTT. GAUTAM BUDH NAGAR (U.P.) 201 303

T CDHNNE 01204922111. 0120-4222942. FAX:0120-2431493



Anney- 5

Advant L.T. Park Pvt. Ltd.
Plot No.7,Sector-142,

Expressway, Nolda- 201 305 (UP)

91-120-2459800-801Tel
Fax 91-120-2459850

Info@advantindia.comEmail
Web
CIN No.: U72200DL2004PTC130799

advantindla.comadvant

TO, Dated: 10.09.2020

The Regional Officer
Uttar Pradesh Pollution Control Board
E-12/1, Sector-1, Noida-201301

Subject: Letter No. H51824/C-1/JAL/1144/2020, dated: 10.08.2020
issued by UPPCB

Respected Sir,

With reference to captioned subject, we hereby wish to inform that, we have
received the demand letter (Vasooli) dated: 10.08.2020 from DM's office for
amount of Rs. 12,60,000/- (Rupees Twelve Lakh Sixty Thousand Only)
against Clevied by your letter ref. no. H50959/c-1/JAL/1 144/2020 dated
14.07.2020.

We are enclosing herewith receipt no. 0387393 dated 11.09.2020 for
Rs.12,60,000/- deposited with Uttar Pradesh Pollution Control Board This is
for your information and record.

Kindly acknowledge receipt of the same.

Yours Faithfully,

For Adyags 8T ak PLtd.
NdybA

Authorizesignatory

B-357-A, Office No. 2C, Second Floor, New Ashok Nagar, Delhi - 110096
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UTAR PRADESH POLLUTION CONTR0L BOARD

T.C-12V, Vibhuti Khand, Gomti Nagar,

.ucknow 226010

/3N--1/ /1144 2020 Date

forGTerestN

a 10 YSTT 3Toeto yraš, ATe i0 07, Ter 142, Tus1 ATgEH'TR THE 12dt

BIG,

RIGT y Ho yTTT 3Eo&to qr, T H007. TE-142. gi

s 3A st gsFI dt ANETPy A1o gaovioelo gRI Tfder zafns h 414 1401 2020

HTTYA 14.01.2020 R 24.022020 T agoi 42 f kg RIT FO 12,60.000-(0 aTE

ATRYHTFUR HT) T IT HF rJo gfatu7 as 7 fAr 14 07

3 37mu A0 FSTe 3rgoeto grš E 10 07. 'e7 142 TRST TeHagR
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UTTAR PRADESH POLLUTION CONTROL BOARD

i-1/Ta/1144/2020 Date

HTE 0 07, HaTR-142. TavHTH T.

g TM fAya a AT-749461/ -1/TA/1144/2020, fT 29 05 2020

RH 7F I 3e a 3757 T ETRI Afd 4T: fT 17.06.2020 ga 30 06

4TAT HO-701502010002104 3ITSTUST* UBINOS70150 15 R R T1 AT

urrurv Jrnr(zT-1)

-
T.C-12V, Vibhuti Khand, Gonti Nagar,

aN-12 . fifd 3, itTl TR.
Lueknow:226010

726 0 Phone 0522-2720828, 2720831
0522-2720764, 2720676
info@uppcb.com

0572-2720828. 2720831
Fav

0522-2720764. 2720676
emalin fo@uppcb.com

drse www.uppcb.cum
a

Web Site www nnneh enm
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Annex-6

Regional Office, U.P. Polution Control Board, Noida

A-66 8/K-»>o Ra30/7/202
Hon NGT Mater

ITE O-7, ¥ex-142, FI-T, meils pt
fay-HTO VTETa BRa 3eoru T fcot ETRT 3HoTO To 1046/2019 HET TAT

HETG

7. in the meanwhile, we direct the Noida Golf Course (NGC), Sector-43,

Noida, M/s Advant Navis Business Park, Plot No-7, Sector-142, Noida,

Gautam Budh Nagar to pay interim compensation of Rs. 25 lakhs which

may be deposited with the CPCB within one month from today. The

payment of compensation uwill be a condition for continued operation of

the establishments. The said establishments are given lberty to present
their vieuwpoint before the Committee and this Tribunal which will be duly

considered while finalizing the compensation and other directions.

TNtT 3TèT 7HTGM O 25,00,000 (mO yTT TG H) Tufavuîty aayf

d atea: -12/1, HER-1, TYG-201301 7 0 : 0120-4974552

TeAT Tc-12v, f s, TTA 7R TUTG 226010
Website-www.uppcb.com, e-mail:ro_noida@uppcb.com
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Advant I, Park Pv. Ltd.
Plot No. 7

Exprwssway. Nalda- 201 305 (UP)

Tel 91-120-245%00-801

a hankindia.com

advartindia.com

advant CIN No. U72200DL2004PTCI30799

o,
Dated: 21.08.2020

The Regional OfficerT

Ouar Tadesh Pollution Control Board

E-12/1, Sector-1, Noida-201301

Subject: Your Letter No. 376/C/A-668/2015-2020, dated:

30.07.2020, issiued by UPPCB

Ref Our letter dated: 11.08.2020

Respected Sir,

With reference to the captioned subject, we hereby wish to inforn

that we have filed an appeal with Diary No. - 17369-2020 on 18n

August, 2020 in the Supreme Court of India in response to a letter

dated 30.07.2020 issued by the Uttar Pradesh Pollution Control

Board (UPPCB), by which we have been directed by the UPPCB to

deposit the amount of Rs. 25,00,0007, levied on us as nterim

conpensation by the UPPCB under the provisions of the Water

Prevention and Control of Polution) Act, 1974A

This is for your information and record.

Yours Faithfuly,

For-Advant IT aK

Authorized Sigihoery

Jt7AEE
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Governnient of India

Ministry of Jal Shakti

Department of Water Resources,

River Development & (Ganga Rejuvenation

Central Ground Water Authority

NOOBJECTION CERIIFICATE (NOCFOR GROUND WATERABSTRACTION

Project Name: M/s Sea View Developers Private Limited

Project Address: Plot No 20-21, Sector 135, Noida, Uttar Pradesh

Noida (CT)Town: Block: Bisrakh

District: Gautam Buddha Nagar State: |Uttar Pradesh
Pin Code: 2013
Communication Address Fioor, Amenity Block, Condor Tech Space, Village -Tikri, Gurgaon, Haryana 122001

Regional Director, Central Ground Water Board, Northern Region, Bhujal havan, Sector-

8, SitapurRoadYojna, Ram RamBankChauraha,Lucknow,UttarPradesh-226021

Address of CGWB Regional Office

1. NOCNo.:

2. Application No.

4. |Project Status:

CGW NOC/INFIORIG/2019/5971

21-4/6783/UPINF/2019 3. Catego
5. INOC Type:

7. Valid up to:

Infrastructure
EXisüng Project

05/09/2019
8. Ground Water Abstraction Pemitted

New
04/09/20216.Valid from:

Fresh Water Saline Water

myear
Dewatering Total

mday myear
619.00 151530.00

miday mlday Lm/year m/day m/year

619.00 151530.00
9.Details of ground water abstraction /Dewatering structures

Total Existing No.:3 Total Proposed No..0

DWDCB BWTw MPDw DCB BW TW MP
Abstraction Structure

DOrE Vve,Bw-50re Wel, Tw-Tube Well; MP-Mine Pit
10. Quantum of ground water recharge/harvesting
mlyear): 48425.00

Number of Piezometers (Observation wells) to be
constructed/ monitored & Monitoringmechanism.

No. Monitoring Mechanism
Piezometers

Manual DWLR* DWLR With Telemetry
"DWR-Digital WaterLevel Recorder

(Compliance Conditions given overleaf)

Digitally signed by
NANDAKUMARAN P

NOC VALID ONLY FOR DRINKING

AND DOMESTIC PURPOSES
Date: 2019.09.18 13:15:39 +05'30

Member (cGWA)

18/11, Jamnagar House, Mansingh Road, New Delhi-110011
Phone: (011) 23383561 Fax: 23382051, 23386743

Website: cgwa-noc.gov.in

CONSERVE WATER- SAVE LIFE


